Annexure -3
Name of the corporate debtor: Vostok Foods Private Limited; Date of commencement of CIRP:19.02.2026 List of creditors as on:12.03.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in )

s[Name of creditor Details of claim received Details of claim admitted Amount of | Amount of any [ Amount of claim not |Amount of Remarks, if any
L Date of receipt] Amount claimed Amount of claim admitted | Nature of claim Amount covered by Amount covered by Whether | % ofvoting | contingent | mutual dues, |admitted claim under
N| security interest guarantee related | share in CoC chaim | that may be set- verificati on
o party off
?
Bank of Maharashtra 06.03.2026 4,96,27,369.00 4,75,00,000.00 ‘Working Capital 2,65,00,000.00 2,65,00,000.00 NO 100.00% - - - 2127369 | The claim has been accepted, and clarification has been sought
Limits and Term from FC.
Loae
TOTAL 4,96.27.369.00 4.75.,00,000.00 2.65,00,000.00 2.65,00,000.00 100%




